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4.  Structures and Spread of UCBs

4.1.  In terms of geographical spread, UCBs are unevenly distributed across the states. Five states

viz., Maharashtra, Gujarat, Karnataka, Andhra Pradesh and Tamil Nadu account for 1523 out of 1924

banks that presently comprise the sector. Further, the UCBs in these states account for

approximately 82% of the deposits and advances of the sector as may be seen from the table below:

Name of the
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No of

banks  in

operation
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of banks

Deposits

(Rupees in

lakhs)

% of

deposits

to total

deposits
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to total

advances

Maharashtra 639 26.68 60,72,498 55.08 37,42,401.2 55.09

Gujarat 321 15.24 16,27,946 14.77 9,70,287.03 14.28

Karnataka 300 14.25 8,35,274 7.58 5,37,186.7 7.91

Tamil Nadu 132 6.27 3,10,521 2.82 2,12,113.28 3.12

Andhra

Pradesh

131 6.22 2,11,324 1.92 1,37,888.23 2.03

       Total 1,523 2,106 90,57,563 82.15 55,99,876.5 82.44

For all UCBs in the country, the total Deposits are Rs. 1,10,25,642 lakhs and total Advances are

Rs. 67,93,017 lakhs.

5. Regulatory Environment

The urban co-operative banks are regulated and supervised by State Registrars of Co-operative

Societies, Central Registrar of Co-operative Societies in case of Multi-state   co-operative banks and

by Reserve Bank. The Registrars of Co-operative Societies of the States exercise powers under the

respective Co-operative Societies Act of the States in regard to incorporation, registration,

management, amalgamation, reconstruction or liquidation. In case of the urban co-operative banks

having multi-state presence, the Central Registrar of Co-operative Societies, New Delhi, exercises

such powers. The banking related functions, such as issue of license to start new banks / branches,

matters relating to interest rates, loan policies, investments, prudential exposure norms etc. are

regulated and supervised by the Reserve Bank of India under the provisions of the Banking

Regulation Act, 1949(AACS). Various Committees in the past, which went into working of the UCBs,

have found that the multiplicity of command centers and the absence of clear-cut demarcation

between the functions of State Governments and the Reserve Bank have been the most vexatious

problems of urban cooperative banking movement.  This duality of command is largely responsible for




